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amount of funds to be raeicd by tbe public 
sector unit throuab issue of public ~D~'; 
and 

(d) if Dot, tbe reasons therefor: 1 

THE MINISTER OF STATE N liB 
MINISTRY OF PETROLEUM AND 
NATURAL GAS AND MINIStE O'P 
STATE IN THE MINISTRY Of fINANCE 
(SHRI BRAHMA DUTT): (a) and (b)~ 
A copy of the guidelines for floatation of 
Public Sector Bonds is laid OD the Table 
of the House. (PI ced in Library. See No. 
LT~3739/87] 

(c) and (d). Tbe Ooatation of bonds , 
i regu1ated witb reference to tbe A.ilDuaJ 
Plan outlays and tbe need for Yurids of 
elect d public s tor units aDd is ubfect b 

a case by case approval by the GoveroPleot. 
vi w of this it is not Decessary 'to lay 

down any overall limits. 

elzure of Gold In Dellil. sr ana 
Dor er 

295. SHRI MAHENO 
SHRIMA N. • I 
LAKSH I: 

Will tbe Minist 'Of I A C He 
pleased to state .: 

(a) whether a gaog involved 
gliDg cootraband goid fi'om ' 
Arnritsar and 'dlsposfh . it f 
other parts of 'tile tiOubtry wa 
apprebetlded 00 Dc) i-H ryaba r 
00 January 27. 1987; an 

(b) if so, the details of the seizure and 
the persons app ded ? 

THE MINISTER OF STAi'B IN THE 
MINISTR Y 0 F A CB (SHRI 
JANARDHANA POO A Y): (a-) ' ~). 

On 27th January, 1987, in pursuan of 
ao information, tbe officers of the Direc-
torate of Revenue f ,elbi, 
intercepted one Troc o. ~AT-lISS dear 

. u dli on Delhi-HarytlD bOll'der. Ttl 
truck was ladeo with 13.9 tonoes t , 
As a result .of the,search of tbe truck, ISO 
foreign marked gold bi coit df 10 tolas 
each valued at Ra. 44 lakhs were found 
. concealed in the cavity in .tho · ash board 
of tbe truck. The truCi alonawilb . c 

lold and salt consignment. collectively 
valued at s. 46.' lakbs wore soized. 
In tbi. connectien, following four persdbl 
were arrested on 27th January, 1987 : 

(i) Lakhwioder Singh @Lakba 

(il) Sikander Sinsh 

(iii) Surinder Kumar Arora and 

i) Satpa' @Sbab 

All the above person were also 
~etai cd uo'dot CO E SA j\ct, 1974 00 
11th February, 1987. 

Study Reg r\ting mpl mentation of 
20- 010 Pro r mme 

296. SHRI ZAIN U BA HER : Will 
the Minister of PROGRAMME I MPLE .. 
ME t A be p eased to t te : 

'( ) hather his M'tli try bas ade 
detailed study of tbe implemeota ioo of 
20-point programme in Uttar Pradesh; 

o -f e-spot study bas 
od if 0, tbe result 

THE MINISTER OF PROGRAMME 
IMPLEMBNTATION (SHRf A .B.A. 

A I . BAN CBOUDHU Y) : (a) 
, W·lrite s"eci c detailed study of the 

;Poi .mme· Uttar Prade . b s 
by tbe Mini try (jf Programmo 

pI . I) 00, lhe proares of implemen-
tation is being reviewed . on monthly nd 
quarterly basis. 

(b) Does no.t arise. 

298. SHRI MOHO. ·MAHPOOZ ALI 
KHAN: Will the Minister of ENVIRON .. 
"M'EN't AND FO'REStS·, be pleased to 
sta e : 

a) wbether accordio. to a recent study 
by WaO.Oe1bi is the World's third un-
healthy city to live in due to utter disreaard 
to -environmental pollution; 

(b) if 10. tbe details thereof; 




